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Notes of the Registry 	
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Orders of the Tribunal 

Oier dated 

Heard I&r.PJZ.Satpathy,Ld.C.unsel for the 

App 1jcat. 

App licant in this O.A. has sumitted that his 

fatbbr was emaeed as as £DIPM .f Dslapaii Dranch 

P.st .ffice. Dur ing his service time he had filed 

an applicati.n befsre the Auth.rities reardis 

.rrecti.* in his date .f birth. The department 

did not o..sider his represemtati.n* lei*ç aqqrieve 

by that he had appr.acbed in the O.A.Ib.1484/$'3. 

During pendeacy .f that O.A. the applica*t(i.e. 

Gadadhar Sahu, the er-E)IPM) died on *.1I2I44 and 

the O.A. tcc.rdinly Iiisse&. lef.re  that he 

has filed an appeal befsre the Mditi.aal District 

Ju,Dhadrak in RPA N..2/02 which was still pendi- 

*q in that Curt, 
the 

Havinq regard t./ab.ve  facto*f the case, this 

O.A. is disp.sed of with a directi.n to the *ppli 
gQr 

eant to pursue the matter to the departmental 

Mt.rities as and when the matter pending bef.re  

the ceurt of AHitiial District Jnde,1h*drak is 

disp.sed of. He csts. 

er\(J) 	 vi-chair,am 

jN 


